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PART III.

Regulations, Orders, Notifications, Rules, etc., ssued by the 
Governor and by Heads of Departments.

be made to the Orissa Travelling Allowance 
Buies, namely

FINANCE DEPARTMENT.

Amendment.
NOTIFICATIONS.

The 25th March 1942.

No. 1593-F.—In exercise of the powers 
conferred by clause (6) of sub-section (2) of 
section 241 of the Government of India 
Act, 1935, the Governor of Orissa is pleased 
to direct that the following amendment 
shall be made to the Orissa Service Code, 
namely :—

In Part II of Appendix 4 to the said 
Rules after entry No. 10 the following 
heading and entry shall be inserted, 
namely :—

\
\

“ Administration of Justice.
V11. Munsifs on probation ”.

By order of the Governor, 
P. T. MANSFIELD, 

Chief Secretary to Government.Amendment.
For sub-rules (b) and (c) of rule 212 of 

the said Code the following sub-rule shall 
be substituted, namely :—

transfer 
requires
Provincial Government.

REVENUE DEPARTMENT.

NOTIFICATIONS.
to foreign service 

the sanction of
(b) A The 20th March 1942.the

No. 890—La-33-R.—Whereas it appears to 
Government of Orissa that land is

overn-
the
likely to be required to be taken by G 
ment at the expense of the Bengal-Nagpur 
Railway Company for a public purpose, 
viz. for the construction of lb River 
Colliery Assisted Siding between lb and 
Belpahar Railway Stations in the villages

The 25th March 1942.
No. 1595-F.—In exercise of the powers 

conferred by clause (6) of sub-section ( ) 
section 241 of the Government of India Act, 
1935, the Governor of Orissa is Pe^,, 
to direct that the following amendment sna
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consisting of plot Nos. 1 (1*27), xqo- 
(0-10), 1034 (0-71), 1037 (1-47), 1035,, 
(0*23), 1033/1 (0-20), 1038/1 (0*63), 1280,1 
(0*02), 1039/1 (0*06), 1040/1 (0-39) 11
1041/1 (0-05), bounded on the—

North—By plot Nos. 1029 and 1288

East—By plot Nos. 1038, 1280 
• 040,

South —By plot Nos. 1041,103.), 103ft 
1036, 1033 and 977,

West—By plot No. 1031,

is likely to be required with the aforesaid 
village of Jujomura.

This notification is made, under the 
provisions of section 4 of Act I of 1894, to 
all whom it may concern.

Plan of the lands may be inspected in 
the office of the Deputy Commissioner,
Sambalpur.

Objection to the acquisition, if any, 
filed under section 5-A by any person 
interested within the meaning of that 
section on or before the 26th April 1942 
before the Deputy Commissioner, Sambal­
pur, will be considered.

of Lamtibahal and Lajkura, police-station 
Jharsugra, zila Sambalpur, it is hereby 
notified that for the above purpose 
pieces of land measuring, more 
9*48 acres of standard measurement, 
consisting of two blocks (Block A and 
Block B) as detailed below, are likely to 
be required within the aforesaid villages of 
Lamtibahal and Lajkura :—

two 
or less, I

and

and

Block A.
Consisting of plot Nos. 341/1 (0-12), 23/1 

(1-34), 350/13 (0-31), 25/2 (1-55), 350/L4 
(0-60), 350/15 (0-06), 185/1 (0-12), 35J/8 
(2*70), 30/1 (1*04), 31 (0*39), 32/1 (0-09), 
32/2 (0-05), 33/1 (0-10), 29/1 (0-01), 184/1 
(0*09), 186/1 (0-2*2), 187/1 (0*55) and 27/1 
(0-06)—area 9*40 acres, bounded on the—

North—By plot Nos. 23, 350/9 and 
343,

East—By plot Nos. 343, 33, 32, 30, 
29, 27, 350/10, 184 and 186,

South—By B.-N. Ry. plot No. 188,
West—By plot Nos. 187, 185, 184, 

350, 350/1, 350/2, 350/11, 350/12, 
350/4, 25 and 41 (of village 

v. Lajkura).

Block B.

Consisting of plot No. 41/1 (0*08), bound­
ed on the-^—

North—By plot No. 41,
East—By plot No. 187/1 (of village 

Lamtibahal),
South—By B.-N. Ry. plot No. 149,
West—By plot No. 41..

This notification is made, under the 
provisions of section 4 of Act I of 1894, to 
all whom it may concern.

A plan of the map may be inspected in 
the office of the Deputy Commissioner, 
Sambalpur.

Objection to the acquisition, if any, 
under section 5(a) by any person interested 
within the meaning of that section on or 
before 26th April J 942 before the Deputy 
Commissioner, will be considered.

The 19th March 1942.

No. 873—La-31-R.—D eclaratio n.— 
Whereas it appears to the Government of 
Orissa that land is required to be taken 
by Government at the public expense for 
a public purpose, viz., for replacing of 
Gochar land acquired in the project for 
acquisition of land for construction of 
cross bund between 1st quarter of the lOth 
mile of Jagnath Road and Kwakhai left ■ 
embankment No. 98-B at Bandhachhada, 
pargana Bakhrabad, zila Cuttack, it is 
hereby declared that for the above purpose 
a piece of land measuring, more or less, 
0-70 acre of standard measurement, 
bounded on the—

North and East—By plot No. 792,

South—By part of plot No. 793,

West—By plot Nos. 778 and 799,

is required within the aforesaid village 
of Bandhachhada.

This declaration is made, under the 
provisions of section 6 of Act I of 1894, 
all whom it may concern.

A plan of the land may be inspected in 
the office of the Land Acquisition Office^ 
Irrigation Branch, Cuttack, or in that 0 
the Executive Engineer, Southern Division? 
Cuttack.

The 20th March 1942.

No. 892—La-34-R.—Whereas it appears
to the Government of Orissa that land is 
likely to be required to be taken by 
Government at the public expense for 
public purpose, viz., for construction of 
Police buildings in the village of Jujomura, 
police-station Mundher, zila Sambalpur, it 
is hereby notified that for the above 
purpose a piece of land measuring, 
jess, 5-18 acres of standard measurement,

more or

f
;
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The 24th March 1942.
No. 940—H-6-R.—-In exercise of the powers conferred by section 25 of the Negotiable 

Instruments Act, 1881 (XXVl of 1881), which by virtue of the notification of the Govern­
ment of India in the Home Department No. 228/37-Public, dated the 1st April 1938, are 
exercisable by the Provincial Government, and in supersession of tho notification of the 
Revenue Department No. 3557-R., dated the 3rd December 1941, in so far as the days 
subsequent to 2nd March 1942 are concerned, the Governor of Orissa is pleased to declare
the days specified in the Schedule annexed hereto to be public holidays in the Province of 
Orissa:—

Schedule.
Date.

4th April.
2nd September.
9th October.

... 16th, 17th 
19th October.

Name of holiday's.
1. Easter Saturday

2. Janmastami
3. Mahalaya

4. Durga Puja

Remarks.
• • • • c «•

to • • •
• • •

and Includes 18th October which 
falls on Sunday.

5. Dipavali (Kalipuja)

6. The first day following Christ- 26th December.
mas.

(a) Sundays, New Year’s Day, Good Friday (3rd Aprill and Christmas Day (25th
December) are public holidays under the Act.

(b) For His Majesty King Emperor’s Birthday which falls on 11th June, Thursday,
no holidays will be observed. The. only action to be taken on the day will be 
to fly the flags on the public buildings.

7th November.

themselves from offices on the following 
day :—

The 24th March 1942.

No. 941—H-6-R.—In supersession, in so 
far as the days subsequent to 3rd March 
1942 are concerned, of the notification of the 
Revenue Department No. 3558—H-6-41-R., 
dated the 3rd Decomber 1911, the Governor 
of Orissa is pleased to declare that on the 
following days during the year 1942 which 
are not declared to be holidays under the 
Negotiable Instruments Act, the offices 
under the Government of Orissa and all 

Revenue and Magisterial Courts in
Orissa shall bo closed :—

Hindu Holidays.
Dasahara (Durga Puja)—15th, 

and 21st October.

Other Holidays.

A. Muhammadan officers 
in all Government offices and Revenue 
Magisterial Courts may be allowed to absent 
themselves from the offices on the following

Christmas Eve—24th December.
C. Jain employees in Government offices, 

if there be any, may be allowed to absent 
themselves from Government offices on the 
birthday of Lord Mahaveer which falls on 
Chaitra Sudi—13th in each Sambat year.

Ry order of the Governor, 

P. C. DAS,
Secretary to Government.the

LAW DEPARTMENT.
20th

NOTIFICATION.
The 24th March 1942.

No. 1196-J.—In exercise of the powers 
conferred by sub-section (1) cf section 92 of 
the Government of India Act, 1985, the 
Governor of Orissa is pleased to direct that 
the Federal Court Act, 1941 (XXI of 1941), 
shall apply to the following partially- 
excluded areas of the Province of Orissa, 
namely,- the district of Sambalpur, the 
district of Angul and the district of 
KhoDd reals.

and employees 
and

—-----days
30th March.1. Fatiha Dawazdham—

2. Shabi Quadre—8th October.

3. Idul Fitir—13th October.
By order of tho Governor, 

W. W. DALZIEL, 

Secretary to Government,

4. Iduz-zuha— 19th December.
B. All Christian officers and employees m 

all the Government offices and Bevsniio an 
Magisterial Courts may be allowed o a
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Finance Statement of Central Co-operati
Liabilities and Quasi-Liabilities.

Outside the movement.
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2,30775,0001. Orissa Provincial Co- ! 

operative Land Mort­
gage Bank. Ltd.

59,803

40,016 4,147 3,849 21,3003,66,063 67,6842. Cuttack Central Co-opera­
tive Bank, Ltd.

8,23238,44450,697 41,4491,13,900 64,8503. Banki-Dompara Central 
Co-operative Union, Ltd.

10,329 2,25543,602 3,2261,21,447 32,1104. Kujang Central Co-opera­
tive Union, Ltd.

• •

2,297 26542,711 8,638 26,668 16. Kendrapara Central Co­
operative Bank, Ltd.

1,53,326 • t :

12,27625,970 9,6352,817 42,1131,69,9526. Jaipur Central Co-opera­
tive Bank, Ltd.

I 4,436 84,184. 34,10010,78826.8847. Angul Centra] Co-opera- ; 
live Banking Union, Ltd.

1. 8-969

81,98012,070759 28919,8641,19,7338. Puri Central Co-operative : 
Bank, Ltd.

• •

60,7W36,8128,6821,50,252 ! 9,7059. Khnrda Central Co-opera- i 
tive Bank, Ltd.

19,8503,7671,445 13263,73310. Nimapara Central Co- i 
operative Union, Ltd.

14,660 !

66,61060,14911. Balasore Central Co-opera- ' 
tive Bank, Ltd.

15,9226,12,881 964 502

! 46,700i 24,2662,71091,349 1,32812. Bhadrak Central Co-opera­
tive Bank, Ltd. |

1,47,041 • *

1 16,042I 13.31013. Sambalpur Central Co- ! 
operative Bank, Ltd.

60,599 2,03910,862 • •
I 84,39023,47814,458 8,31514. Bargarh Central Co-opera-; 

tive Bank, Ltd.
33,489

85,^: »
23,6791,25,11615. Berhampur Co-operative 

Central Bank, Ltd.
9,56,472

1,18,153
36.17216. Aaka Co-operative Central j 

5^- Bank, Ltd.
72,587 815 6,9354,07,942 ,

32,615
i

7,66.055!
1 3,43,248Total 5,06.110 i 3,07,46432,625£5,46,726 815 49,136
II
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d Unions of Orissa for thean
r 1941.

I Assets

Williiu the•t movement—concll. m

1
?. Outside the movement.o
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P.E. 1(8. Re. It s. Rp. U9. Rj. Rs. | Rs. Rb. Its.
t Orissa Provincial Co-opera- 

live Band Mortgage 
Bank, Ltd.

6,£20
1.42,0c0 45,865 809 Vi

n Cuttack Central Co-opera­
tive Bank. Ltd. 61,271 5,737 5;64,?40 10,252 9.920 4,5005,003

8. Banki-Bompara Central 
Co-opeiative Union, Ltd. 21,193 10 3,28,870 3,974 235 6,565 4,ICO l'.OCO 9,229

i. Kujnng Central Co-opera­
tive Union, Ltd.

12,996 2,25.965 11.337 13,399 7,097•«!
5. Kendrapara Central Co­

operative Bank, Ltd.
49,843 2,83,668 5,477 5009,335 610

6. Jajpur Central Co- opera­
tive Bank, Ltd.

26,410 2,59,178 5.0 38 5.128• •
I

7. Angul Central Co-opera- 
<.ive Banking Union, Ltd.

51,678 2,80.959 : 9,06 >. 7,7477,697 7,3)0• •

8. Puri Central Co-operative 
Bank, Ltd.

18,049 2,12,744 7,369584 4,0481.322*•<

9. Ivhurda Central Co-opera- 
Uyc Bank, Ltd.

2,79.17813,733 10,3 L9 4,9692,776 6.459
j

10 Nimapara Central Co­
operative Union, L,td.

1,14,42311,306 4,581964 5,271• «

11. Balasore Central Co-opera­
tive Bank, Ltd. -;

10,147 19.871| 3,20,47373.545 19,514•4

12. Bhadrak Central Co-opera­
tive Bank, Ltd.

13. Sambalpur Central Co- [
operative Bank, Ltd.

14. Bargarh Central Co-opera­
tive Bank, Ltd.

^banipur Co-operative | 
Central Bank, Ltd.

9,841 600j3,79.706 5,79665,372

II
6,354 • 1,2)0 -•*. -1,21,634 j 1,062IS,842 | t •

:
6,000 7,841 1,1301,23,361 7,011 * 0

21,234
I

1,2771.61,500 1301,05,0-0 6,COO12 27,972 : 90,35619,930 '36,801

58,975 | 22,8032,3.17.83,784 ! 23,401
*3, A8.^a Co-operative Central 

■^aiik, Lta.
24,1851,09,566

87,8081,10.630 33 7292,27,04) 10,9091,95,23561 70,138 2,61.511 !5,74744,165Total 6,97.369 1 i
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Finance Statement of Central Co-operativ
Assets and Quasi-Assets.
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68,9001.00,6843. Orissa Provincial Co-opera-j 
live Land Mortgage J 
Rank, Ltd.

• •

27,8546,098 224,28,5082. Cuttack Central Coopera­
tive Bank, Ltd.

• ►

10,0002,3772.43.0323. Bankl-Dompara Central J 
Co-operative Union, Ltd.

• • • •• •

6671,61,891 I •• •4. Kujang Central Co-opera­
tive Union, Ltd.

• •
1

6,6721,85,7645. Kendra para Central Co- t 
operative Bank, Ltd. j

• •• •
!

4,882 4,4507,1002,OS,1666. Jajpur Central Co-opera­
tive Bank, Ltd. i

;: 7,9762,07.569 2,4917. Angul Central Co-opera- i 
live Banking Union, Ltd.)

• •• •
I

I 2,8593,12,970 4,86617,9*88. Puri Central Co-operative ;
Bank, Ltd.

9, Khurda Central Co-opera* j
tive Bank, Ltd.

.
I

4,106I 1,64,874 SO,1'54

| :
i 85.86810. Nimapara Central Co- i 

operative Union, Ltd.
2,575• *» • •• • 1

fI
I

40,1406,47.559 9.81811. Balascre Central Co-opera­
tive Bank, Ltd.

•-»::
. • •2,64,450 |12. Bhadrak Central Co-opera-, 

tive Bank, Ltd.
1,2801671 |! I i

11.78871,647 !13s. SambaJpur Central Co- j 
operative Bank, Ltd.

7,922 22,983«•
<rj

1 6.0E0i14. Bargarh Central Co-opera-: 
tive Bank, Ltd.

60,411 : 6,533 7,380• * • •
■ l *>

■ **
15. Berhampur Co-operative J 

Central Bank, Ltd. |
5.01,142 j70.0C0 5,516 14,9951,83.0791,04,920

22,24735,17216. Aska Co-operative Central! 
Bank, Ltd. I

5,39,147 15,295 £9,60021,16511.8S5 j
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1 . *I 59,478:Total 94,185 33,73.582 1,03,723 j 2,49,573 ;2,38,6691,16,805 j
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aft 1941.

Witbin the n ovement—concld.
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Provincial Co- 
lativo Land Mortgage 7% l 7.3i°/o1.47,3581, Orissa 

ope- 
Bnnk, Ltd.

4,C37

2°/o and 6°/oq Cuttack Central Co-opera­
tive Lank, Ltd. |

1,24,066 6*7.6,88.344 28,677

3i°/oSJ7.3. Banki-Dompnia Central | 
Co-operative union, Ltd.

627c59,8C9 3,49,321

937=2 7. 6i°/o4 Kujan? Central Co-opera­
tive Union, Ltd.

38,818 2,33,209 16,683

637c27.5. Ker.drapara Central Co­
operative Bank, Ltd.

2,61,69660,010 7,763

366 7o p3°/0 and 717.6,8552,77,67962,2276. Jaipur Central Co-opera­
tive Bank, Ltd.

6!°Io3 h 7o1,46547,790 3,10,0567. Angul Central Co opera­
tive Banking Union, Ltd.

627= and 727.1,72,06727,2468. Puii Central Co-operative 
Bank, Ltu.

6$7<si7.2.79,34769,9059. Kliurda Central Co-opera- 
uve Bank, Lid.

7 7= 937.10,464 87. °nd 47.1,26.94027,678111. Nimapara Central Co­
operative Union, Ltd.

62 7= and 727.8 7.26,164 j7,83,0941,81,18511. Balasore Central Co-opera- 
tivo Bank, Ltd.

72 7.85,910 2 7.8,3233,66.66-112. Bhadrak Central Co-opera­
tive Lank, Ltd.

6j70 and 207c2 7. to 3^ 7o1,12,89824,81313. Bambalpur Central Co­
operative Bank, Ltd.

7*7.3i7©aQd5 7o1,22,398 •••34,43014. Bargarh Central Co-opera­
tive bank, Ltd. *jo/ » individuals. 

4 7o ' Societies.75 7c4 7c12,90612,42,133£8,53315. Berhampur Co-operative 
Central Lank, Ltd. Individuals.

Societies.5 7= 
3%57c to 7*7.l 7. to 510,6347,93,41496,31716. A8ka Co-operative Central 

Bank, Ltd.

1,33,86161,71,61810,28,743Total

<
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Financial Statement of Central Co-operative Banka and Unions °f Oh

Deposits and debentures of the kind dealt with ia columns 1 and 2 of Pert
convi

Other deposits and debentures, Recurring and Provi­
dent Fund deposits.

In twelve months from com­
mencement of present quarter 

ll.o.. of quarter in which 
this return is submitted).

!Deposits 
for not 

more than 
three 

aontlis.

Name of Bank. Amount 
matured but 
not claimod.

| On current On Ravings 
Account. : Rank

Account. Matured.1 Not
matured. n0xt

twelve i 
U1°athg. '

for
pajment. i In the next 

thirty days.
In the next 

cloven uionU.s!
i

i !GS(/) m 52 7 .4i
f i 1 8■

; iI
!

Ias.Its.Rb.Rs. Rs. Its.Rs. Rs.
I

1. Orissa Provincial Co-oporativo 
Land Mortgage Bank, Ltd. i|

I :! '
3,05,2482. Cuttank 29,889Central Co-operative , 19,152 6.73S 490Bank, Ltd. I

I3. Banki-Dompnra Central Co-operative j 
Union, Ltd.

5,507 2,0G18,432 30.628 27.497'

Co-operative
j

4. Knjang Central 
Union, Ltd.

77 5937,48-2 5,123 29 770

I6. Kendraparo Central Co-operative 
Bank, Ltd.

740 j960 C40 1,44,002 6.275

I
:6. Julpi’r Central 

Rank, Ltd.
■Co-operative i 9 i4,046 | 6.207 J 1,53,278' ,
; I !:(7. .AngnJ Central Co-operative ; 

Banking Union, Ltd.
4.931 .1.113 , 43 4°,473 23,424i

1 IS. Puri 10,638 : 30Central Co-operative ! 2,702 1,06,363 in
iLank, Ltd.

iCo-operative J9. E-hurda Central 
Bank, Ltd. l:,947 | 15,571 ; 1,52-587.24177 550:

:
10. Nimnpara

Union, Ltd.
Co-operativeCentral 209 2,32412,077 jI I

!
11. Lata sore

Bank, Ltd.
Central Co-operative | 4,685 ’ 7,136 i

j

8,260 j

3,156 ; 5.95,604 ! )I| i
■

I12. Bhadrak
Bank, Ltd,

Co-operative ;Central 3,936 1,45-2 1,30.391' :
i .i i

13. Sarubalptrr Central 
Bank, Ltd.

Co-operative j 1,403 j1.7S9 II*57,407i ;
14. Bnrparh Central Co-operative 

Bank, Ltd. 2,981 i6C3 j 29,845-
iI

1
15. Berhampur Co-operatlvo Central! 

Bank, Ltd.
71,4032,39,386 1 191,434 1 10,235 j 3,43.2:665- i 3.495 ;

II

1,66.97416. Aska Co-operative Central Bank, 
Lid. 11,276 1 12,145 13,673 . 81,7-07,295 3*2,220 j

j
Ii I
i

i
II !; tI— !- Iv4

3,735 | 1,05,601

I !i
i7.

3,21.0s6 jI* ^11Total 2,50,062 1 3,88,519 , 5.56,665I 17,08,575I. 15,7.5 >: !■I . - i

* *•

iv
-2,

■ i v,y
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y
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179ihe quarter ending the 31st December 1941 ———
for

II-
Deposits

colaranaTanfi3! of wlth in
I Repay rnouoflo^ by societies.

Estimated.Other deposits anfl 
debentures falling

due—co;jc/rf. Amount of i _ 
loansoatstand- 0f the sum 

ins against I mcntloned in 
societies {column n, the 

(columns 20 i atnount over­
due from 
societies.

Name of Dank. Actuals In 
twelve 
months 

preceding 
the present 

quarter.

In twelve 
months from 
the commence-1 

liient of the 
present 

quarter.

Remarks.
In twelve 

months 
following.

and 21 of 
Part I).In subsequent 

years.
. In nest 
'twelve months..

I

9 10 31 12 13 It 15 1C1
I 1

Rp, P.s. Its. Rs. Rs. Rs. Rs.
i Orissa Provincial Co-operative 

Land Jtforfcgago Bank, Ltd.

a Cuttack Central Co-operative Bank, 
Ltd.

• •• 1.00,684 0,265 9.265 3,724

2,0C9 2,517 4,34.606 4,27,854 1 50,0001 40,000 40,485
i

3 Banki-Dompara Central Co-operative,
Union, Ltd.

4 Kujang Central Co-operative Union,!
Ltd. I

24,425 ; 9.3C0 2,45.409 2,43,443 63,000 71,000 41,056

! 1.469 1,62,558 1,62,558 S0.C00 4*\G00 29,558
j

5. Kondraparft Central Co-operative i 
Bank, Ltd.

8. Jaipur Central Co-operative Bank, j

403 1,85,764 3,80,909 18.000 20,000 IS, 539

I 1,412 2,15,266 2,09.043 S2.00U 25,093 25,072ILtd.

23,426 ,T. Augul Central Co-operative Banking 
Union, Ltd.

2.10,06323,484 2,06.317 16,000 24,06416,000

3,30,89S 1,80,8988. Purl Central Co-opcrativo Bank, 
-Ltd.

4.C00 12,6933.000

1,471 I 1,84,928 1,83.536 30,0902.940 20,0009< Khurda Central Co-operative Bank, i 
Ltd.

82,338
!

83,04288,443 15,003 13,000 31,0555010. Kimapara Central Co-operative i 
Union, Ltd.

i
I

1i 80,0005,47,559 9J.OOO 1.12:6J0 j5,47.55911. Balasorc Central Co-operative Bank, 
Ltd.

/i iC.OOU 19.838£0.0002,64,617 i2,64,6173 00212. Bhadrak Central Co-operative Bank, !
Ltd.

13. Sambalpur
•Bank, Ltd.

14. Bargarh Central Co-operative Bank,
Ltd.

12.C00 9,30712.CC079,11479,469
Gontral Co-operative { III

14.S2116,00017,0 jO63,91265,944

c.
3,68,33475 851!: 2,56,2001,07,4596,06,658S3,47115- Botham 1,02.980

Banked CD'operftlix,° Central
i

1,64,2641.60,0t02,00.0001 3/4.614 |6,54.44227 992 i*6. Askft 74,617
Co-operative Centra) Bank, i i

Ltd. I

I
I

i

r__.
. 9.67,528G.15,'168,70,185 1.32,29,81089,77,8001,66.040i 2.28,928Total
I *:

v
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PART III.
Statement showing the liabilities falling due in the next four quarters and the estimated

repayment of loans oy societies. i%

Portion of Deposits or Debentures of the kind 
dealt with in columns 1 and 2 .of Part.1 

failing due in each quarter in twelve 
months from commencement of 

present quarter (6th and 7th ■ 
columns of Part II).

Repayments of loans by societies estimated in
twelve months ,,I'

Unpaid
matured
deposits.

iName of Dank.

I
I Quarter, i II Quarter. HI Quarter.Quarter.|HI Quarter.!IV Quarter.I Iv Quarts1 Quarter. ill !

:
7 86543 921 "4

Il

!
1W.Its. its.Its.Its. ! Us. Us,Rs.Its.

i
3175,055 1,164 2,6791. Oi issa Provincial Co operative Land 

Mortgago Back, Ltd.
*j

5,000 20,000 20,0003,05,2486.753 5.0)0o Cuttack Central Co-operative Bank, 
Bank, Ltd.

i
' ': 25,00015,000 10,0002,0612.87020,580 ; 10,0)0:13,1785, Bankl-Dompara Central Co-operative 

Union, Ltd.
■1

10,00077,598 | 10,000 4,000 0,0034. Knjang Central Co-operative Union, 
Ltd.

#•»• •• I
i

5,5-30 ; 6,5004,6931,51,0670.275 1,3025. Kendrapara Central Co-operative 
Bank, Ltd. 1

i
2.433 i 15,COO ;1.53,273 ! 12,000 2,562 ICo-operativa6. Jaipur Central 

Bank, Ltd. t,
I I

2 HO) ; 2fcjT,0 7. GOO33,623 2,3)1e,S5j7. Angel CentralCo-operAtive Banking 
Union, Ltd. i

1/6,063 : 2.:) X) 513l.rco 5108. Puri Central Co-operalivo Bank, Ltd. .
■

5.03077,556 1 5.000 I13,0 .-0 5,000S7.2412. Khnrda Central Co-oporatlvo Bank, 
Ltd. . i

!12.077 : 4,9734,0003,027 3,0(0 ;!2/2410. Nlmapara Central Co-operatlvo Union 
Ltd. . :>

i

i 13 G22; 6.C3.800 28,00030,000 j13,373I11. BaJasurc Central Co-operative Bank, 
Ltd.

I I i8. O')3/1,843 8,0002 00:;22. Blmdrak Central Co-operative Bank, ! 
Ltd.

12,000

2,o;oi2.000 j6,00013 Sambalpur Central Co-operative Bank,; 
Ltd.

57,407 2,000

I
1.516iG,9S4 I23/4514. Bargarh Central Co-operative Bank, 

Ltd.
3,5)05,00) :

45/$ ;11,C$,103 ' 1,14,5)5 26.2SS15. Berharapur Co-operative Central 
Bank, Ltd.

37/S5 99/52 31.607 |$50 i 80,652 ;

23,00-3 :
53,000 I39,33016. Askft Co-operative Central Bark, Ltd. 22/0 j SS.G30 13/20 25.0001,00,000

.
i,o,0■

Total 00,195 2/3,200 1/2,605 : 76,311 1.63,371 |17,1 .993 2,41,432 3,18,299 j1
i
i

Cuttack :
The JOlti February W4:T

S. C. HOY,
Deputy Registrar, Go-opcrativc Societies Orissa-)

&

Printed an:1 PuUiabcd ly S H. Khar:, Superintendent, Govt. Press, O, G, 5*2— 3$C-*<6-2-1942•CUTTACK :


